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CENTRAL administrative: TRIBUNAL
PRINCIPAL BETNCH; N.DELHI.

O.A, 240/68, Date of decision: 1,6.1993

Manohar Singh, ,,, Petitioner,

Versus

Union of India & Anr, ,,, Respondents. •

CORAMt

THE HON'BIE m, JUSTICE U.S. MALIPIATH, CHAIRMAN.
THE HON»Bli: m, B.W. DHOUNOIYAL, nEl>lBER(A).

For the Petitions r - None,

For the Respondents, - None,

JUDGEFlENT (ORAL)

(By Hon'ble fir, Justice V,S, l^alimath, Chairman)

None appears either for the petitioner or for

the respondents. Hence dismissed.
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(B.N, DHOUNDIYAL ) (V.S. I^ALIFATH)
W£nBER(A) •' ^ CHAIRMAN
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